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ahd itg tributaries were in gpate fol-
lowing heavy rain;

(b) if so, whether a large area of
Barapeta sub-division in lower Assam
had been affected and the floodg have
washed away the crops in various
parts of Assam; and

(c) whether the Union Government
have supplied food to the flood vie-
lims in the State; and if so, to what
extent?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Due to heavy rains in the catchment,
two waves of low to medium floods
occurred in the Brahmaputra and its
tributaries towards the end of May
and mid-June respectively.

(h) According to the preliminary
reports received from the State Gov-
ernment of Assam, crops in the Bagh-
bor circle of Barpeta, and in parts of
Jorhat, North Lakhimpur, Sibsagar,
Mangaldoi, Tezpur and Karimganj
districts were affected by floods. The
extent of the area affected in Barpeta
sub-division is yet to be reported by
the State Government.

(¢) Distribution of relief to flood
viclims is undertaken by the State
Government. The State Government
rushed gratuitoug relief to the affect-
ed areas in addition to supply through
fair price shops in the area. The
Government of India have released
to the State Government 5000 tonnes
of rice t0 meet the emergency.

Accommodation facilitiegs to Govern-
ment Employees having 10—20 years
of Service

1845, SHRI DINEN BHATTA-
CHARYA: Will the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION
be pleased to state:

(a) whether .the Government are
aware that most of the Government
employeeg who have 10 o 20 yearg of
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service to their credit are not provid-
ed with accommodation facilities; and

(b) if g0, the steps taken to provide
accommodatinn to them?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) A large number of
Government servants, who have put
in 10 to 20 years’ service and who
are eligible for general pool accom-
modation, are waiting for allotments.

(b) Within the available resources,
Government is trying to construct as
many quarters as possible,
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. Ratoon cultivation

1847. SHRI M. RAM GOPAL RED-
DY. Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Ratoon, 5 cheap
sugar source, has been discovered by
Scientistg of Indian Institute of Sugar-

ine Research, Lucknow; and

(b) if so, steps proposed to be taken
by the Goverrment to exploit the
cultivation of ratoon plant for the
production of sugar for commercial

purposes?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
In sugarcane cultivation ratooning
i.e. raising a second crop from the
stubble after harvesting the plant
crop, is g normal practice all over the
country. It is, therefore, not correct
t5 gsay that scientists of Indian Insti-
tute of Sugarcane Research, Lucknow
have discovered ratoon as a cheap
sugarcane source. They have, how-
ever, developed agro-technology for
improving yields {from sugarcane

ratoons.

(b) Agro-technology developed at
the Indian Institute of Sugarcane Re-
search, Lucknow specifically for the
management of sugarcane ratoons, is
to State Sugarcane
Sugar

being extended

Development
factories and farming community.

Departments,
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Demands by National Association of
Food Corporation Employees

1849, SHRIMATI PARVATHI
KRISHNAN: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether Government are aware
of the demands made by the National
Association of Food Corporation Em-
ployees towards the betterment of the
various categories of the employees
of F.C.I.; and





